
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

E.A. No.5 of2024
IN

O.A. No.6 of2012

IN THE MATTER OF:-

NIZAMUDDIN WEST ASSOCIATION

VERSUS

UNION OF INDIA & ORS

INDEX

....PETITIONER

....RESPONDENTS

NDOH: 06.08.2024

S. PARTICULARS PAGES
NO
1. Affidavit on behalf of the Ld. Chief Secretary, GNCTD 1-12

2. ANNEXURE R-l: 13-21
Copy of the order dated 29.04.2024

3. PROOF OF SERVICE 2.2-

THROUGH

Place: New Delhi
Dated: 05.08.2024

RESPONDENT/GNCTD

~(.
Jyoti Mendiratta

Standing Counsel , GNCT of Delhi
H-34, Jangpura Extension,

(Lower Ground Floor)
New Delhi-110014

M: 91-9811136141, Tel:- 011-49846939
Email: jmalawoffices@gmail.com
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